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Inspiration For Creativity And
Art Through Eye Of The Tiger

These Tribal Artists Seek To Give A Message Of Co-Existence

AmbikaPandit
@timesofindia.com

New Delhi: Countering the
perception that tigers as a spe-
cies can only evoke fear, tribal
artists, who live in and around
tiger reserves, are here in
Delhi to tell a story of how the
majestic beast, revered by
many as “Baghdev” in their
culture, is an inspiration for
creativity that finds expres-
sion in art and gives a strong
message for harmmious co-ex-
istence as the essence of susta-
inable development.

To build on the message of
conservation, 15 tribal artists,
including 12 living within the
ecosystem of tiger reserves, will
be joining the prestigious Ar-
tists-In-Residence’ programme

atthe Rashtrapati Bhawan, star-
ting Monday, where they will
create artworks to tell the story
of co-existence. Their creations
will be presented to President
Droupadi Murmu on Oct 29,
These artists have come
from areas in and around the
Jim Corbett National Park in
Uttarakhand, the Kanha and
Satpura in Madhya Pradesh,
the Nawegaon Nagezira and
Melghat in Maharashtra, the
Indravati National Park in
Chhattisgarh, Similipal in
Qdisha, the Kawal Tiger Re-
serve in Telangana, and Dam-
painMizoram.
‘Artists-in-Residence’,
launched in Dec 2013 by the
then President Pranab Muk-
herjee, offers an opportunity
for writers and artists to im-

merse themselves in the life of
the Rashtrapati Bhavan, It al-
80 aims to foster an environ-
ment that inspires creative
thinking and rejuvenates ar-
tistic expression.

These 15 artists have been
drawn from among 49, inclu-
ding tribals and other forest
dwellers, whose artworks were
showeased at an exhibition at
the India Habitat Centre from
Oct 17- 20, They brought forth
stories of what the tiger symbo-
lizes in tribal folklore, tradi-
tions, and culture. The exhibi-
tion “Silent Conversation:
From Margins to the Centre”
was arganised by the National
Tiger Conservation Authority
and non-profit Sankala Founda-
tion that works on sustainable
development. It was supported

“SILENT CONVERSATIONS

L

by the National Human Rights
Commission (NHRC) and the
International Big Cat Alliance.

Stories of interface of hu-
mans and nature were spread
over canvases of 200 paintings
and 100 art pieces of artistswho
live inand around 22 tiger reser-
ves spread across states like
Madhya Pradesh, Uttarak-
hand, Rajashtan, Maharashtra,
Chhattisgarh, Jharkhand,
Odisha, Telangana, Arunachal
Pradesh, and Mizoram.

A striking painting by Guj-
ral Singh Baghel from the In-
dravati Tiger Reserve depicts
the culture of the Abujhmadia
tribal community. It celebra-
tes the relationship between
the tiger and local hero “Tiger
Boy Chendru”, known for his
courage. In another soft por-
trayal, artist Arachand Soren
from the Similipal Tiger Re-
serve shows a tigress named
Khairi playing with humans,
Artist Minakshi Khati from
the Jim Corbett Tiger Reserve
area pays tribute to the tiger of
Kumaon in colourful Aipan
motifs to bring out its features
of strength.

Theseartists will be partof
the ‘Artists-In-Residence’ pro-
gramme. According to Sanka-
la Foundation by Sunday eve-
ning over 100 paintings in the
exhibition were sold and ma-
ny more reserved by buyers,
including not just connaisse-
urs of art, but also embassies
and govt offices that wish to
showease stories of conserva-
tion. “Proceeds will be directly
credited to accounts of arti-
sans,” the foundation said.

NHRC secretary general
Bharat Lal highlighted that tri-
bal conmunities live in a syin-
biotic relationship between hu-
mans and nature, and promote
the “conservationethos™. “This
relationship has been brought
to cities through the works of
art and is expected to introduce
the youth to the concept of con-
servation,” headded.

According to govt data
shared by Sankala Founda-
tion, as per the 2011 Census,
there are over 1,70,000 villages
in India located close to fores-
ted areas, and as per the India
State of Forest Report 2021,
more than 300 million people
are dependent on forests for
their livelihood.
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NHRC seeksreportonunsafe
transportofschool students

STATESMAN NEWS SERVICE
BALASORE, 20 OCTOBER

The National Human Rights
Commission(NHRC) has
sought for detailed report
from the District Collector
and the SP, Bhadrak on the
violation of prevailing policy
that ensures safetransporta-
tion of students in the State
eschewing any probable
mishap due to lack of safety
measures on the vehicles
been used to ply the stu-
dents

Monitoring a petition filed
by Radhakanta Tripathy,
human rights lawyer, the
NHRC passed theorder and
sought for detailed report
within six weeks.

Tripathy has quotedsome
incidents of road accidents
of students due to lack of

safety and securitymeasures
in Bhadrak Districtof Odisha.
He has requested immediate
intervention and swift action
intothe incident due towhich
Mr. LipipuspaBarik and eight
otherstudents of Santhapara
Adarsha Vidyalaya, Tihidi,
Bhadrak serious injured due
to risky commutation to
school on 3 August 2024.

In furtherance, a report
was received from SP, Bhadrak
in Septembersubmittingthat
factual enquiry inthe matter
was conducted through SDPO,
Chandabali. It was revealed
that the parents of eight stu-
dents of Adarsha Vidyalaya,
Santhapara under PS Pirahat,
Bhadrak, had engaged an
auto for carrying their children
tothe saidschool. On 3August
, while retuming from the
school, the said autodashed

against a Tata Magic van
parked at the sideof the road.
In the said accident, one
childnamely Lipi Puspa Barik
(13 ) sustained fracture on
her leg and other students
namely: Besha Nanda (13),
NandiniGhadei (14), Sadashic
Sahoo (12), Priyansee Mohan-
ty (11), Subham Majhi (13
vs), Sushreemayee Sahoo
(13) sustained minor injury,
In thisconnection a PSPirahat
was registered u/s
281/125(A)/125(B)/ BNS
against thedriverof the auto
rickshawnamely, Biswaranjan
Mishra.

The NHRC directed the
District Magistrate, Bhadrak,
Odisha, and the SP, Bhadrak,
Odisha, to ensure the needful
action and submit the action
takenrepon tothe Commis-
sion.
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Tripura MLA writes to NHRC, DGP demanding arrest of OC on
custodial death

https://www.indiatodayne.in/tripura/story/tripura-mla-writes-to-nhrc-dgp-demanding-
arrest-of-oc-on-custodial-death-1108749-2024-10-20

Tipra Motha MLA Ranijit Debbarma on Sunday, October 20 wrote a letter to the National
Human Right Commission, Tripura DGP and Tripura State Human Right Commission
requesting for proper legal action against the involved police officials including the arrest
of Officer-In-Charge in the custodial death after being tortured and an enquiry of all the
cases where proper medication not awarded to the arrested persons in police stations in
the whole state of Tripura for a period of last two months.

Tanmoy Chakraborty Oct 20, 2024, Updated Oct 20, 2024, 7:14 PM IST

Tipra Motha MLA Ranijit Debbarma on Sunday, October 20 wrote a letter to the National
Human Right Commission, Tripura DGP and Tripura State Human Right Commission
requesting for proper legal action against the involved police officials including the arrest
of Officer-In-Charge in the custodial death after being tortured and an enquiry of all the
cases where proper medication not awarded to the arrested persons in police stations in
the wole state of Tripura for a period of last two months.

On October 13, Tripura Police arrested Badal Tripura in connection with a theft case.
He died at home on October 16, allegedly after being tortured by police inside the
lockup.

In the letter, the Tipra Motha legislature said claimed that there are many instances of
police harassment, torture, assault persisting inside police stations of Tripura. Even,
proper medical attention not is being awarded to the arrested persons ignoring the
specific guidelines of the Supreme Court of India.

‘Resultantly the injured persons subsequently facing tremendous physical problems
including permanent deformity of their respective body. Most of the cases, the all
instances are being happening with the direct and indirect knowledge and instigation of
the respective Officer-In-Charges of the Police Stations. It is observed that in almost all
the cases the Officer-In-Charge of the police station escaped from the ambit of
punishment under law in this State of Tripura”, the letter reads.

He said that most alarming issue is that the feelings of the non-Gazetted Police Officers
and Staffs started to think that the Gazetted Police Officers is being saved from the
hands of punishment under law.
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“It is quite absurd to believe that the whole episode of torture on Tiprasa Youth Badal
Tripura happened without the consent and knowledge of Officer-In-Charge of
Manubazar Police Station. As such, the massive complain and inconvenience arose
from the part of the Non-Gazetted Police Officers and Staffs in respect of the release of
the Officer-In-Charge from the ambit of punishment under law. Under the above
circumstances, | do place an earnest request to put forward strict police action like
arrest of involved Officer-In-Charge of Manubazar Police Station for abetment of the
death of Tiprasa youth”, said Ranijit.

He further demanded strict police action like arrest of involved Officer-In-Charge of
Manubazar Police Station for abetment of the death of Tiprasa youth Badal Tripura and
arrange to make an effective enquiry of all the cases where proper medication not
awarded to the arrested persons in police stations in the whole state of Tripura for a
period of last two months with a view to eradicate the panic of the people in this state of
Tripura.
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NHRC directs officials to protect child rights

https://www.newindianexpress.com/states/andhra-pradesh/2024/Oct/20/nhrc-directs-
officials-to-protect-child-rights

She also examined the Poshan Abhiyan for women and children, anti-ragging
measures, and grievance redressal committees in college.

Express News Service Updated on: 20 Oct 2024, 10:29 am 1 min read

GUNTUR: National Human Rights Commission (NHRC) Acting Chairperson Vijaya
Bharati Sayani directed officials to protect citizens’ basic constitutional rights,
particularly those of children.

During a meeting with district officials, she reviewed multiple welfare programmes,
including mid-day meals under the Dokka Sithamma scheme, the Sarvepalli
Radhakrishna Mitra scheme, and school amenities through Mana Badi Mana
Bhavishyath.

She also examined the Poshan Abhiyan for women and children, anti-ragging
measures, and grievance redressal committees in college.

Sayani addressed healthcare programs like Rashtriya Bala Swastha and medical
services from AIIMS, as well as Central schemes including PM Swanidhi, PM Awas
Yojana, and incentives for transgenders and the specially-abled.

She urged the public to file complaints with the Human Rights Commission if their
grievances remain unresolved by departments, noting that over 1.5 lakh complaints are
received monthly.

Sayani emphasised the Right to Education and promised to submit a report to the
commission based on the government’s actions regarding issues found in tribal welfare
hostels.
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NHRC seeks report on ‘rules flouted’ to transport schoolkids

https://timesofindia.indiatimes.com/city/bhubaneswar/nhrc-investigates-school-
transport-safety-violations-in-bhadrak/articleshow/114407379.cms

Oct 21, 2024, 04.27 AM IST

Bhubaneswar: National Human Rights Commission (NHRC) has sought a detailed
report from the Bhadrak collector and SP within six weeks on a plea alleging violation of
the policy for transport of school children.

The commission passed the order on Oct 16 after hearing a petition filed by human
rights activist and lawyer Radhakanta Tripathy. He contended that Lipipuspa Barik and
seven other students from a school at Santhapara under Pirahat police station,
travelling in an autorickshaw, met with an accident at Tihidi on Aug 3 due to lack of
safety and violation of the Policy on Transport of School Children, 2016. The petition
raised questions about the safety of schoolkids travelling in vehicles engaged by
parents or schools across the state.

The commission took cognisance of the case on Aug 22 and directed the officials
concerned to submit an action taken report in the matter. On Sept 10, Bhadrak SP
submitted a factual inquiry report conducted by Chandabali subdivisional police officer.
“Parents of the students engaged an autorickshaw for carrying their children to and from
school. A case was registered, and the driver was arrested the very next day.
Investigation into the matter is under way,” read the report. However, NHRC did not
receive any reply from the Bhadrak district magistrate despite a directive. The policy has
detailed guidelines on requirements and standards to be followed regarding school
buses and other similar vehicles. It is still not clear if the Bhadrak collector and the other
officials from the police and transport department followed the guidelines under the
policy, read the order.

NHRC asked the collector and SP to provide details of district-level interdepartmental
committee meetings and inspections conducted, and the actions taken on identified unfit
vehicles. Officers were asked to submit names of authorities/departments responsible
for checking, banning the plying of unfit or overloaded vehicles, running on roads daily,
endangering public life.

Cong panel to submit tech report on EVMA Congress panel is investigating claims of
EVM battery issues in Haryana's assembly elections. The party aims to provide a
technical report to the Election Commission. With upcoming elections in Maharashtra
and Jharkhand, Congress is keen to prevent any alleged malfeasance. Key members
are also gathering various data points and testimonies from involved
candidates.114263165
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Canada tracks Indian media, journos and submits report to foreign interference
inquiryCanada's government has submitted a dossier to the foreign interference
commission detailing social media posts by Indian journalists following Trudeaus
statement on the killing of Hardeep Nijjar. The report highlights narratives from Modi-
aligned media portraying Canadian diplomats negatively and accusing Canada of
harboring terrorists. The diplomatic crisis could significantly impact Canadian foreign
policy.114360499

Delhi Air Pollution: At 12.8%, transport primary vehicle of bad airNew Delhi's air quality
declined to an AQI of 292, nearing the 'very poor' category. Pollution sources included
PM10 particles, transport, and neighboring areas. PM2.5 levels were significantly above
the national standard. Forecasts predict worsening conditions over the weekend due to
unfavorable weather for dispersing pollutants, with AQI expected to remain poor to very
poor.114358233
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NHRC 7 fUeTROY &1 a1t IfUBRI B Y& B &1 fAdwr faar

https://jantaserishta.com/local/andhra-pradesh/nhrc-directs-officials-to-protect-child-
rights-3595565

20 Oct 2024 11:04 AM

GUNTUR T: TI@?J AHFAIYHR 3N National Human Rights Commission
(TTUTSRET) Pt HRIAIEH 3reqef faoar YR Tam A ifeal o1 Akt & g
Gaenfe BRI, WIeR Il & SHABRY o & B 1 (e faar| frar sifdeial &
Y 96F & GRM, i SIah] RIYHT TS & dgd HedTg HioH, Fauc! AT i
TIoHT IR 79 S8 A9 HfasTd & W1ed ¥ o giauTst Aied &5 HealUBbR] HAGH Bt
HIE 1|

IBH Afgenslt iR s & e divor Siftym, T faRieh Iurat Sk wras § fRerad
e afafadl @1 ot e #11 T 3 I 9 W SR T 3 e darsi ol
WY Jd1 HRAGH & Y-y Ter WA, died ey aieHr iR giaeieRl ok fav
U 9§ fapai o e e afgd Hard dremis o Talfed fbar8=iA Sl ¥ 31ie
forar for afe 3@ Rierdl &1 faurT gRT TmTe™ Tt fooar ST § df @ AFaT®R S
A Rrerd gol 3, 35 Bl b e HeH 1.5 ARG F e Riswrad o gt &1 T A
e & SIfIBR W W far SR 3nfEarit Hearur SHTERN Tribal Welfare Hostels H TT8
Ts TS & Y6y T WPHR B HRAE & YR TR AN HI T NUIE U B Bl
aral faar|
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Q. Recently, where was the national conference on the ‘Rights of
Older Persons’ organized?

https://www.gktoday.in/question/recently-where-was-the-national-conference-on-the-
rights-of-older-pers

Answer: New Delhi

Notes: The NHRC organized a function and national conference on the rights of older
persons for its 31st Foundation Day at Vigyan Bhawan, New Delhi. The NHRC was
established on 12th October 1993. Vice President of India, Shri Jagdeep Dhankhar, was
the Chief Guest. He stated that India's human rights record is unmatched, especially for
minorities, marginalized, and vulnerable groups. The growing ageing population
presents both opportunities and challenges. The Commission has taken steps to protect
elderly rights, including forming a core group and issuing guidelines.
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TS Hiddren! § fBRad & Hid &1 AHALAFAiYPR TART 3 gof &1
1o, g eId & aoid A 31 Uvdl

https://www.bhaskar.com/local/uttar-pradesh/jaunpur/shahganj/news/case-of-death-in-
custody-in-shahganj-police-station-133836459.html

QM1 T Uga

SIFQR 1 TeviST didare H fiirad # g3 39S ISRl Hex fog &1 Hid &1 Ava 39
PRI AFAIRIPTR SHTANT 76 Ugd 1 ¢ | STTCIEIG SIsbIc P Sifaad s1. Toig Rig ared
SR P! 718 IRl $ §1¢ 3N = 59 A &1 W9 § forn oik & & enew few §1 sma =

17398/IN/2024 ST -1 & d8d 9 RIGAT B! gof b 5| 3 e e & g8 dral 4
SIS Al H | o™ &t fe=n § U deaqul ded AT S 3eT 8 |

TRATY ¢ fob A fog & Hid & ADR g1 & J1G U g1 IR Giord IR T BT SR Tl
T ¢ IIdid Yo SY SaTedl 9d TR SR ¢ X! | 3if¥aaan Toig Rig a1ed - 39 A §
WY ¥U § gl fob Gfer &1 &SI o J S ATIRaTg! iR 9 o f5um & DI &1
g, 98 Wag Bl 3R T B ¢ | 39 U H Fde b YRS Bl Bl ¢ [ g A Hew
fag ! STFagex UdTed fava, e gRum Ra=Y 39! Hid g5

Hidardl A e | dedpdl farelt O am=r

AHAIRIER ST H Gol Bt TS RIBRd J JHTGT Tet § fob ofd 39 AHa § Rk gferd & ard
F MMYR W TG el 81, afch Top ey oig &1 IWie ot o @t g1 3ifgear oig Rig
gregd 3 AT q T 31 3 fob 39 e § e gferaesfifat ot yftver ot Tevis @ S o
ST, d1fch Ao foig o IRaR &1 =g i 9 |

g gl U& IR IR gy fiiRad & 819 arelt Aidl & HHel IR 9a1d S8Tdt § iR
AFATIBR TN &1 3 TR U A1 T § b 3§ 39 d B! ge-1sil & geb | el
foraT SITam | 31a 1 I8 81T o o gferd &t foieRt 99 g1l §, 31 fihR a8 wmen ot s
HIHG! 1 de BIsdl H e fear S|




NAYAS ABERA, Online, 21.10.2024

Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN
RIGHTS COMMISSION

#JaunpurNews : HCX™ ﬁ'q’ G| %?T\‘I?[ # Hid IR gard | #NayaSaveraNetwork

https://www.nayasabera.com/2024/10/jaunpurnews-nayasaveranetwork 434.html

fIRTT & fore e & - fgtra 951G Rig / SHfere 3ifdrd - A1 9792499320, 9807374781,

93240745343‘@?@? 20, 2024
HHAIIBR TR A &l o1 RIBTId 7T JoR[ cdd

RMEHI, SIHYR | RIHIG Pidarel # feXId # g8 Ao fdiq i Hid &1 AHe 3d AP
AFAIYSR ATRT dF Ugd gH1 ¢| SARIEIE SIRdIC & HUGad 8f Toig g qTed Dl
Rt & 91 TANT 3 3 AW B I | o iR ofg & e U g1 v gRT A
T & 5d 9 RIS HI gl bl 74T 8, S g fexrerd § g2 Aidl 9 9 Al | <
faam @ = H U Heayul HeH AT ST IET 5|

TRATY ¢ fob A fog & Hid B ADR g1 & 916 U g1 IR Giord IR T BT SR Tl
T © TIdId Yo SU SaTedl 9d TR SR ¢ X! | 3ifiaaan Toig Rig a1ed - 39 A §
WY ¥U § gl fob Gfer &1 &SIt offd J S ATIRaTg! iR a2 o U & DI &1
g, 98 Wag Bl 3R T B ¢ | 39 U H Hde b YRS Bl HEl ¢ [ g A Hew
fdg ! STFaFHR UdTSd foa fords gRumRas U 39! Aid g5 |

AHAIIGR RN §RT &Sl ®I 115 8 RIGId 59 o1d $1 g el § [ 3@ 59 A | R
e & G1d & YR IR =19 81 BN, Sfew T (el Sffd &1 ST &1 ol ot & | SHfgad
Toig R a1ea 3 M A A 31 8 {6 50 aa o wnfid gferyen il o yfivet ot Tevs 9
e &1 ST difds T fog & URaR &1 =g frd I |




